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1950 and Estimates Committee from 1950 
to 1951. 

During his distinguished public life, 
Shri Ranga was closely associated with 
several organisations and bodies. He was 
a Delegate to the World Agriculturist 
Conference held in London in 1946; 
Copenhagen in 1947 and Gulf in 1949. 
He also attended International Labour 
Conference at San Francisco in 1948; 
Cooperative Congress (Bulgaria) in 1957; 
Commonwealth Parliamentary 
Conferences, 1954 to 1969; Inter- 
Parliamentary Union Conferences, 1964 
to 1965. He also took part in Gandhi 
Centenary Celebrations in UNESCO 
(Paris). 

Shri Ranga was felicitated on 

completion of fifty years of his 

parliamentary career and on completion 

of sixty years of his first speech in the 

Central Legislative Assembly. He also 

found a place in the Guiness Book of 

Records in 1991 on account of being the 

oldest parliamentarian in the world. Shri 

Ranga also authored several publications. 

For his diverse contribution to national 

reconstruction, Shri Ranga was awarded 

the Padma Vibhushan in 1991. 

In the passing away of Shri N.G. 

Ranga, the country has lost a link with 

our glorious struggle for independence, 

an eminent parliamentarian and a 

champion of public causes. 

Shri Salam Tombi passed away on 3rd 

July, 1995 at the age of 84. He was born 

at Imphal in October 1910 and had his 

education at M.C. College, Sylhet 

(Banglagesh). As a social worker, he was 

associated with a number of social 

institutions engaged in the removal of 

untouchability. He was Advisor to the 

Govcinment of Manipur from 1953 to 

1957. 

Shri Salam Tombi started his legislative' 

career as a member of the Lok Sabha 

from 1962 to 1967. He was also a 

member of the Public Accounts 

Committee. Later on, he became a 

Member of the Manipur Legislative 

Assembly and was its Speaker from 1967 

to 1968. He was a Member of this House 

representing the State of Manipur from 
April 1972 to April 1974. 

In the passing away of Shri Salam 
Tombi the country has lost a noted social 
worker .      and a distinguished 

parliamentarian. 

We deeply mourn the passing away of 

Shri N.P. Chaudhari, Shri N.G. Ranga 

and Shri Salam Tombi. 

I request members to rise in their 
places and observe silence as a mark of 
respect to the memory of the departed. 

(Hon.  Members then stood in silence 

for one minute) 

MR. CHAIRMAN: Secretary-General 
will convey to the members of the 
bereaved families our sense of profound 
sorrow and deep sympathy. 

RE:      DEMAND      TO      SUSPEND 

QUESTION HOUR 

MR. CHAIRMAN: Question No. 1 
Shrimati Renuka Chowdhury. 

DR. MURLI   MANOHAR   JOSHI: 

(Uttar Pradesh):   Sir,   I   have   given   a 
notice for  suspension  of  the   Question 
Hour. 

MR. CHAIRMAN: Well, I have 
received the notice. The question is very 
important, but I do not think that it 
requires suspension of the Question 
Hour. 

Dr. MURLI MANOHAR JOSHI: The 

matter is very urgent, Sir. It is regarding 

the criminalisation of politics. And 

recently there has been an incident in 

Delhi.. .(Interruptions) 

��. �(�� �$ ��� �)ह� � (�$H��):�ह�$� 8��� 
7	��� ह-����	L ह92  हM  ....(*�(+�,)... 

MR. CHAIRMAN: Since it is an 
important subject, I have already allowed 
a Zero Hour mention on this subject I 
have authorised that the Members can 
raise this matter in the Zero 
Hour.... (Interruptions) 

��. �(�� �$ ��� �)ह� � : ��	N�� /��� ,��� 

���� �� ���33 �� �ह� ह� ....(*�(+�,)... ��. � 
�4 6O� ह� ....(*�(+�,)... 
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DR. MURLI MANOHAR JOSHI: 

The matter will be raised during Zero 

Hour. But, Sir, the entire process of 

democracy is at stake. ...(Interruptions) 

We know, Sir, that a Cabinet Minister 

and an ex-Minister of the ruling party 

have been involved...(Interruptions) 

MR. CHAIRMAN: Your can have a 

discussion on it, if you want. 

DR. MURLI MANOHAR JOSHI: 

Yes, Sir. You know the names of the 

Minister who have been involved in 

that.... (Interruptions) 

MR. CHAIRMAN: Whatever it is. 

�� ��घ ��� �.#� (/0� ����) : 8� �� ��P 
ह��� ���ह�� ....(*�(+�,)... 

�� 1�. 1�. 
ह
$(��
�� (�2ह��) : �'�� ��P 
ह��� ���ह��, ह� 7� �M��� ह� 8���  ��� 
....(*�(+�,)... 

�� ��घ ��� �.#� : ह-���1 �� �� 
��Q	 
....(*�(+�,)... 

SHRI S. JAIPAL REDDY (Andhra 

Pradesh): Sir, I agree with Dr. Joshi. 

SHRIMATI JAYANTI NATARAJAN 

(Tamil Nadu): Sir, what about the Janta 

Dal MPs.... (Interruptions) 

��. �(�� �$ ��� �)ह� � : ,��� 7� �L��� 
���G  Discuss that also. 

SHRI S. JAIPAL REDDY: Sir, I 

agree with Dr. Joshi. ...(Interruptions) 

DR. BIPLAB DASGUPTA (West 

Bengal): Sir, Let the Home Minister 

comev and...(Interruptions) 

MR. CHAIRMAN: I wOl give may 

ruling. Please take your seats. 

SHRI S. JAIPAL REDDY: Sir. I 
agree with Dr. Joshi that the matter is «J 
urgent and paramount importance, 
...(Interruptions) Please hear roe. 

PR. MURLI MANOHAR JOSHI: We 

are ready to discuss anything oh this 

matter. 

SHRI AJIT P.K. JOGI (Madhya 

Pradesh): We are ready for a discussion. 

Let the Question Hour be 

over.. ..(Interruptions)... 

 

��. �(�� �$ ��� �)ह� � : �
 �ह ��	N�� $� 
A9�O� ह� ��� ह� @� 2� ,��� �L=4 L �� �ह� ह�G 

SHRI S. JAIPAL REDDY: My 

humble suggestion is...(Interruptions)... 

You can ask the Government to come 

out with a statement on this incident and 

also make public the Vohra Committee 

Report which deals with the nexus 

between politicians and criminals. This 

report must be made public. 

MR. CHAIRMAN: I agree that you 

have asked for my permission to raise it 

during the Question Hour, but I will 

allow it after the Question Hour. If any 

further discussion is required, please give 

a notice on the subject which is 

important, no doubt, and it does not 

justify, to my mind, suspension of the 

Question Hour... (Interruptions)... 

DR. MURLI MANOHAR JOSHI: 

Ihe entire country is shaken, Sir. The 

entire country is shocked, Sir. What has 

happened to this country? People in high 

places in politics...(Interruptions)... 

�� 1�.1�. 
ह
$(��
�� : �$� ��  ,� ���� �� 
!� 2/�! ,R��� ��� ह� ह� ,� 2/�! �� �ह�� ह� 
@� ह� �'�� ��ह �� �L��3� ��ह�� ह� �� "S���� 
�� 0.���� ���� �ह� �ह� हM....(*�(+�,)... 

MR. CHAIRMAN: We will go to the 

Question    Hour............    (Interruptions)... 
Please sit down. Please sit down. Please 
sit down.. 

DR. MURLI MANOHAR JOSHI: I 
beg of you Sir, that the Question Hour 
should be suspended. 

�(%3 ��  ,�#� (�� ���4�� 25#) : �$� ��ह
, 
���� 8��$� 8� 8S�' �� ���� �9 T �ह�� �हF  .� 
....(*�(+�,)... 

†Ĺё  ̄  ŀŷųˆ Ê Ńˇ À ¬ ŚΊ ¬ Ä ̄  Ä  ĶŢźΉĹё  ̄  ŀŷųˆ Ê Ńˇ À ¬ ŚΊ ¬ Ä ̄  Ä  ĶŢźΉĹё  ̄  ŀŷųˆ Ê Ńˇ À ¬ ŚΊ ¬ Ä ̄  Ä  ĶŢźΉĹё  ̄  ŀŷųˆ Ê Ńˇ À ¬ ŚΊ ¬ Ä ̄  Ä  ĶŢźΉ : : : :  ̄  ŀ¯
 ›ω  ĶŷŸ΅ ŘŦ΅  Ńųź·  ŗ΅  ŗδˇ ¢ ³ ¢ Ç ¬ ¢ ̄  ¢  ¢ ↨Έ ķǾ Ķ¯

 ø Ķ₣"...Ĺŵǿ ¢ ŀΈ..." 

SHRI SURESH KALMADI 
Maharashtra): They always block the 
Question Hour. 

†[ ] Transliteration in Arabic script. 
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��. �(�� �$ ��� �)ह� � : �ह �/�S�� 2/� ह� 
�ह� हM ....(*�(+�,)... �/�S�� 2/� �� ��� ���
 ह� 

SHRI SURESH KALMADI: What is 

this? We cannot have a discussion like 

that. The Chairman has given his ruling. 

�� ���4�� 25# : �$� ��ह
, �� �ह 
�� ��< 
�हF �� �ह� ह'	 ....(*�(+�,)... ��	N�� ��U
�  �� �� 
�� �� A�A�� 6���3� �� 
MR�� ���ह� .� 
....(*�(+�,)... /� 6O� ह9� हM �!��� ��> ���
 �हF 
हM ....(*�(+�,)... 2> �� ���� �� ....(*�(+�,)... 
���� ���
 6O� ह��� �� �ह� .� ����� �� �ह �ह 
�ह� ह'	  �� 8��� 3� ��� /���� ह92 ह� �� ��	N�� 
��  
4��! ��  ���1 �� 6���3� �� 
MR�� ���ह� .� 
....(*�(+�,)... /� ��1 3�� ��� �ह� ह�G 8��� ���� 
��� <9���� 
MR�� ���ह� .� ....(*�(+�,)... 

  †Ĺё  ̄  ŀŷųˆ Ê ŃˇĹё  ̄  ŀŷųˆ Ê ŃˇĹё  ̄  ŀŷųˆ Ê ŃˇĹё  ̄  ŀŷųˆ Ê Ńˇ:::: øķǾ Ķ¯  ̄  ŀ¯ 
 Ã ŗΌ  ĶΌ ̄   Ķ ›ω ŘťŶˆ ¥ Ķſ ÑΎ ›Έ

"...Ĺŵǿ ¢ ŀΈ ..."  śˆ  Ŕ΅  ŗ΅ ³ ←ŶΈ Ňά ŃŴΉ ĶΟ
  Ķ₣  śŻΕ Ķǽ  Ķŷℓźſ  śˆ  Śˇ ŗΈ Ķǿ ŚŵǺ ŗΩ

"...Ĺŵǿ ¢ ŀΈ ..." Ј ŗ΅  ĶΞũǼ ›Ό  śΏ  ŗΌ  Í ńŹ΅ Ç Ä
ķŵŭΈø ι ›ω "...Ĺŵǿ ¢ ŀΈ ..." ŔΎ ¢ Ј ¡

 ø Ńˆ Ê ̄  Ķˆ"...Ĺŵǿ ¢ ŀΈ ..."  Í ńŹ΅ ķŵŭΈ  ¢ ↨Έ
  Ķŷƒ ¢ Ñ΅ Ã ŗΌ ĶΌ ̄  ÑŸ΅ ÑΎ ›Έ ŕųź· ø Ķ₣ ›ω  ĶΟ  śΉ  ŗΌ
  ╒  ≡Ŧŷźſ  ╒ Ňά ŃŴΉ ĶΟ  Ñ΅  ι  ¢ ŗΌ Ñů΄ ¢ Ä ½ ĶŷΈ Ńˇ
  Ķ₣  śŻΕ Ķǽ  Ķŷℓźſ  śˆ  Śˇ ŗΈ Ķǿ  ŗ΅ Ã ŗΆ ŗ·

"...Ĺŵǿ ¢ ŀΈ ..."  ĶŦΈ  ̄  ŗˇ Ã ŗδ΅ Ç Ä
ΞŹǼ   Ńˆ  Ķŷ ¢  ŗųΉ ¢ø›Ό ι ̄ ø Ķ₣  śŻΕ Ķǽ  Ķŷℓźſ  ŗ΅  Ķ

"...Ĺŵǿ ¢ ŀΈ ..."  
 

You should hang your head in shame. 
...(Interruptions)... 

SHRI SURESH KALMADI: The 

Chairman has given his ruling. We also 

want a discussion on that. 

†[] Transliteration in Arabic Script. 

�$ ���� ���� 6�%�7 (�ह���89) : ���V$� 
W� 
��ह
 ....(*�(+�,)... 

�� ���4�� 25# : �� 
���� �हF ��ह�� .� 8� 
�� ��� ��	N�� ��  ��� !� 8� �����  �� 6O� ह� �� 
ह� ,��� ���� ��$�4 3�  ��  <9���� ���ह� .F 
....(*�(+�,)... 

  †Ĺё  ̄  ŀŷųˆ Ê ŃˇĹё  ̄  ŀŷųˆ Ê ŃˇĹё  ̄  ŀŷųˆ Ê ŃˇĹё  ̄  ŀŷųˆ Ê Ńˇ:::: ›ω  Ķŷ· ŗΦ ›Έ 
Ή ĶΟ  ŃŴΈ  Ń ³ ¢  Ķ₣  ĶŢΌ Ķǽ ³ ¢ ŗǼ ¿ ŗ·  ╒ Ňά ŃŴ

 Á Ńˇ ›Ή ¬ ŃΆ З ¢  ŗųΉ ¢ ›Ό  ╖ ŗΌ  Í ńŹ΅  śˆ  ÑŲά Ń˙
 ø›₣  śŻΕ Ķǽ І ĶΞŹǼ  śˆ"...Ĺŵǿ ¢ ŀΈ ..."  

MR. CHAIRMAN: Please sit down. 1 

have given my ruling. Let us go ahead 

with the Question Hour. I have already 

said that the Question Hour cannot be 

dispensed with. You please raise it in any 

other form.... (Interruptions)... 

SHRI SURESH KALMADI: Sir, let 
us have a voting on whether the Question 
Hour   should   be   suspended   or   not. 
...(Interruptions)... 

SYED SIBTEY. RAZI (Uttar 
Pradesh): Sir, you have given your ruling 
that the Question Hour should not be 
suspended. Only the Question Hour 
should be taken up. 

�� 1�.1�. 
ह
$(��
�� : �$� ��  ����� /� 
�� 
,R� �ह� ह� 8� �� 
ह� ह��� ���ह� @� ,� 
ह� �4 
�'�� �$� �ह0�� ���� ��ह�� ह�G �ह ���� ��XA�9 �� 
��AY ��  ��� 3�  �� 
�� �हF ह� ....(*�(+�,)... 

CH� �'�� $�3 ��  ��� 3�  �� 
�� हM @� 8� �� �'�� 

ह� ह��� ���ह� ....(*�(+�,)... 

SHRI SURESH KALMADI: We want 

a discussion but after the Question Hour. 

Every time they are blocking the 

Question Hour. 

��. �(�� �$ ��� �)ह� � : 8��� 
O� ��> �/�� 
�हF ह� ....(*�(+�,)... �Z�����8!�3� 2= 
�����A�� �� K��$� 
O� ��> �/�� �हF ह� 
....(*�(+�,)... 

MR. CHAIRMAN: Are you 
challenging my ruling? Are you accepting 
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my ruling or not? The Question Hour 

cannot,        be dispensed with. 

... (Interruptions)... 

�� �(8:$ ��4#� ��; � (/0� ����) :��, ��ह �	
� 
�� 2�� ���ह�G ....(*�(+�,)... 

DR. MURLI MANOHAR JOSHI: I 

am not talking about the Vohra 

Committee. I am talking about the 

incident after the Vohra Committee has 

submitted its report. ...interruptions)... 

MR. CHAIRMAN: This is not the 

place to talk about it. You give notice. 

...(Interruptions)... 

DR.   MURLI   MANOHAR   JOSHI: 

This    is    the    most    important    issue. 

...(Interruptions)... 

SHRI SURESH KALMADI: We are 

not standing in the way of its discussion. 

We want it to be discussed, but after the 

Question Hour.  ...(Interruptions)... 

DR. MURLI MANOHAR JOSHI: 
Who is that ex-Minister? 
... (Interruptions)... 

��. �(�� �$ ��� �)ह� � : �ह �/�� �
�� 
8U��A[A ह�, 8��� 
O� �/�� ��� ह� ���� ह�G 
....(*�(+�,)... 

�� �(8:$ ��4# ��; � : �� �'/  �	
� �� ��� 2�� 
ह� ....(*�(+�,)... ��ह �	
� �� �$� �4 2�� ���ह�G 
....(*�(+�,)... 

SHRI V. NARAYANASAMY 

(Pondicherry): Let us discuss the subject. 

After the Question Hour, we are 

prepared for a discussion. 

...(Interruptions)... 

MR. CHAIRMAN: Question No. 1. 

�� �(8:$ ��4# ��; � : �93�� 3�P �� 
���� �� 
��  �33 �\� �� �ह� हM? ....(*�(+�,)... �ह ����� 
�हF ���� $4�� ह�  ���G ....(*�(+�,)... 

WWWWRITTEN ANSWERS TO QUESTIONS 

Import of Sugar 

*1. SHRIMATI RENUKA 

CHOWDHURY: 

SHRI CHIMANBHAI    MEHTA: 

Will the Minister of FOOD be pleased 

o state: 

fal what would be the total cost of 
import  of  five   lakh   tonnes  of sugar 
including   customs   and   other   relevant 
charges; 

(b) what is the current international 

price of one tonne sugar and the 

difference between prices of sugar import 

and current international price; 

(c) whether Government are thinking 

to scrap the sugar import contract; and 

(d) if so, what would be the loss? 

THE MINISTER OF FOOD (SHRI 

AJIT SINGH): (a) As per information 

received from the State Trading 

Corporation of India Ltd. and the 

Minerals and Metals Trading Corporation 

of India Ltd. the total contracted quantity 

of imported sugar as on date held by 

them stands at 2.91 lakh tonnes with the 

total value of about US $ 1231.62 lakhi. 

The customs arid other relevant charges 

thereon would be known if and whe* 

actual import of sugar takes place. 

(b) The London Daily Price (LDP) ot 

one tonne sugar on 26-7-95 was US $ 

466.50 Fob. (Free on board). STC and 

MMTC have indicated that the weighted 

average of contract price of 2.91 lakh 

tonnes of imported sugar is US $ 423.24 

PMT. C & FFO (which includes freight 

charges upto nearest Indian Port). 

However, these two figures are not 

comparable as the freight charges are not 

included in tjic LDP which varies on the 

place of origin of sugar. 

(c) and (d) In view of comfortable 

position of sugar production in our 

country, in the current season the 

Government   decided   in   In 


